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Sixteenth Loksabha
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Title: Prof. Saugata Roy made a submission regarding mass expulsion of a section of the society from
the recently published National Register of Citizens in Assam

PROF. SAUGATA ROY (DUM DUM): Madam, I had given notice for Adjournment Motion on

the publication of the National Register of Citizens by the Assam Government... (Interruptions)
HON. SPEAKER: I will give you a chance to speak.

PROF. SAUGATA ROY : Out of 3.29 crore applications, only 1.9 crore applications have been
included. We fear that this a conspiracy to drive out Bengalis from Assam. Our hon. Chief
Minister has already said that... (/nterruptions). Almost 1.3 crore names of applicants are left

out. It is a conspiracy to drive them out. We want that they should be allowed to stay in

Assam.

They are normal citizens. This 1s a conspiracy. The name of Shri Badruddin Ajmal, M.P.
has been eliminated. This 1s a serious matter. This is a conspiracy to drive out Bengali-
speaking people from Assam. ... (Interruptions) They should be allowed to remain in Assam.

The Chief Minister, West Bengal has already mentioned that this is a conspiracy.
(Interruptions)
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PROF. SAUGATA RAY: The Chief Minister, Assam is saying that they would not have any

rights in Assam. ... ([nterruptions)

HON. SPEAKER: Dr. Rabindra Kumar Jena is allowed to associate with the matter raised by
Prof. Saugata Ray.

12.21 hrs

(At this stage, Kumari Sushmita Dev came and stood on the floor near the Table.)
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